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Aman Anand       ….  Appellant 

Aman Impex, Delhi, R/O C-4/6, Model Tower, 1st 

Floor, Backside, Delhi- 110009 

VERSUS 
 

Commissioner of Customs, Mundra    ....  Respondent 
Office of the Principal Commissionerate of Customs, 

Port User Buld. Custom House Mundra, Mundra 

Kutch, Gujarat -370421 

APEARANCE : 
 

None for the Appellant 
Shri Aakash Singh, Superintendent (AR) for the Respondent 

 

CORAM: 

 
HON’BLE MR. SANJIV SRIVASTAVA, MEMBER (TECHNICAL) 

HON’BLE DR. AJAYA KRISHNA VISHVESHA, MEMBER (JUDICIAL) 
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MR. SANJIV SRIVASTAVA : 
 

 Appeal is dismissed.  For order, see order of date in Customs Appeal 

No. 13013 of 2019. 

 

 

 (SANJIV SRIVASTAVA) 

  MEMBER (TECHNICAL) 
 

 

 
 

 
 (DR. AJAYA KRISHNA VISHVESHA) 

   MEMBER (JUDICIAL) 
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